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AT FILT A ST T STGHT ST 37 VAT srofert i gars & Tarq 797 U ofiw = F9 F 947q, i
FTe 2l, IS8 qer| Tl Araeas a9, a9l T AT a7 AT 0 T HT Tl T SAATATT HT

AT |

Ih SAferfea it e 3 it IT-4TRT (2) F 7f werw wrfersrTe grer At A e oft sraer sifaw

T |

TH ATAGAAT 6 AN AT ATAT I o6 L@ AT AT AL TETH TTIHTLL & I FIATAT H JTAeE
8 3T IAHT Raeg AThAT gIT Mo 6T ST aehat @ |

ALIAT

FATedh LT F geard forel & NH373 & T, 87.280 (Fawgeatt & fAehe) & f.#f1. 97.580
(EATEwAT o 9T o T STST ohT ST ATl AT Ted SrTaT H3AT digd S T Sierd =aer

TS FT ATH: FATeh e &1 AW =

EALED ER MRS A FT &R || FR At aFla | g F1 s I FT AR

HeEAT (RIEIRELIEY (FRT)

1 2 3 4 5 6

AT T A g1 TR
UEEIKIEREEE TE
1 66/1 REL T 0.0076 (ZFT7 ) 0.0076
2 66/11 BELI LpLED 0.0519 (FFa¥) 0.0519
3 66/12 BEL T 0.0051 (FFaT ) 0.0051
4 66/2 BELI T 0.1495 (ZFIT ) 0.1495
5 66/3 BEL T 0.0025 (FFa7 ) 0.0025
6 66/4 BEL T 0.0025 (FFaT ) 0.0025
7 66/5 BEL T 0.0051 (ZFTT ) 0.0051
8 66/7 BEL T 0.0022 (FFaT ) 0.0022
9 66/8 LTS ERSE 0.002 (FF7X) 0.002
UEEIEILARCENE
10 16/1 RELl T 0.1113 (B%47 ) 0.1113
11 17/6 IGEl ELA 0.0207 (%37 ) 0.0207
12 17/8 IGELl T 0.0176 (397 ) 0.0176
13 30/2 BEL SR] 0.0084 (ZFT¥ ) 0.0084
14 30/3 REL T 0.0279 (Z%47 ) 0.0279




[T &% 3(ii)]

HILT T TSIA . AHTYTL

15 30/4 T 0.0123 (37 ) 0.0123
16 31/1A T 0.0099 (FFa7 ) 0.0099
17 43/2A iR 0.0051 (%7 ) 0.0051
18 43/3 T 0.0019 (FFa7 ) 0.0019
19 43/4A T 0.0071 (FF47) 0.0071
20 44/1 T 0.0058 (%47 ) 0.0058
21 45/13 T 0.0061 (FFa7 ) 0.0061
22 45/14 iR 0.0069 (37 ) 0.0069
23 45/2 T 0.0303 (FFa7 ) 0.0303
24 45/3B T 0.0065 (FFa7 ) 0.0065
25 45/4 T 0.0054 (ZFT¥ ) 0.0054
26 45/5 T 0.003 (Z&¥) 0.003
27 45/6B iR 0.006 (%37 ) 0.006
28 45/8 T 0.0015 (FFa7 ) 0.0015
29 9/16 EEA 0.0081 (FFaT ) 0.0081
30 9/6 ELA 0.0051 (FFa¥ ) 0.0051
31 9/8 EEA 0.005 (Z%¥ ) 0.005
32 9/9 ELA 0.0131 (F%aT) 0.0131
UEEIKIE: TR

33 11/10 T 0.0034 (FFaT ) 0.0034
34 11/19 ST 0.0069 (%37 ) 0.0069
35 11/4A EEA 0.0029 (FFaT ) 0.0029
36 11/9 T 0.01 (FTX) 0.01
37 14/1 T 0.0095 (FFaT ) 0.0095
38 14/31 T 0.0016 (FFaT ) 0.0016
39 14/6 SR 0.0044 (FFaT ) 0.0044
40 15/1 T 0.008 (F2a¥) 0.008
41 20/1 SR] 0.0038 (FFTT ) 0.0038
42 20/2 T 0.0093 (F#7 ) 0.0093
43 4/21 T 0.0556 (FFa7 ) 0.0556
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44 4/26 IGELl T 0.0025 (%7 ) 0.0025
45 4/4 IGEl I 0.1467 (2737 ) 0.1467
46 4/5 IGEl iR 0.2327 (3%7) 0.2327
47 4/6 IGEl I 0.0405 (%37 ) 0.0405
48 4/7 IGEl I 0.1214 (%37 0.1214
49 4/8 EEL T 0.0632 (%47 ) 0.0632
UEEIKICHEETINIRIELI]

50 30/2B IGEl iR 0.0102 (3%7) 0.0102
51 35/1 IEEL T 0.0142 (FFaT ) 0.0142
52 35/3 REL T 0.0067 (ZFa% ) 0.0067
53 38 IGEl iR 0.0947 (3%47) 0.0947
54 39/1 REL EEA 0.0466 (ZFa7 ) 0.0466
55 40/1 IGELl SR 0.0473 (37 ) 0.0473
56 46/2 REL EEA 0.0214 (FFa7 ) 0.0214
57 46/3 REL EEA 0.04 (FF7¥) 0.04
58 48/1 IGEl UIEG 0.0252 (F#7 ) 0.0252
59 49/8 REL T 0.1922 (FFaT ) 0.1922
60 49/9 BELI T 0.0809 (ZFa7 ) 0.0809
61 97/11 BEL EEA 0.005 (F%¥) 0.005
62 97/12 BEL T 0.0096 (FFaT ) 0.0096
63 97/8 IGEl iR 0.0017 (347 ) 0.0017
64 98/2 BEL EEA 0.0383 (TFaT ) 0.0383
65 98/4 IGEl iR 0.0371 (3%47) 0.0371
66 98/5 BEL T 0.0202 (FFaT ) 0.0202
67 98/8 BEL T 0.0063 (FFaT ) 0.0063
T T ATH: Haheged!

68 117 RELl T 0.0069 (FFa7 ) 0.0069
69 2/1 BEL SR] 0.0054 (ZFTT ) 0.0054
70 2/8 IREL T 0.0113 (Z%a7 ) 0.0113
71 2/9 BEL T 0.0016 (FFaT ) 0.0016




[T &% 3(ii)]

HILT T TSIA . AHTYTL

72 30 IERAEN 1.0952 (FTT) 1.0952
73 31/4 T 0.0076 (FFa7 ) 0.0076
74 31/8 T 0.0046 (247 ) 0.0046
75 33/13 T 0.0582 (ZFa7 ) 0.0582
76 33/5 T 0.0261 (FFa7) 0.0261
77 34/1 iR 0.0153 (37 ) 0.0153
78 34/11 T 0.0162 (FFa7 ) 0.0162
79 34/5 T 0.0025 (ZFa7 ) 0.0025
80 34/6 T 0.0032 (FFa7) 0.0032
81 34/7 T 0.0033 (FFa7 ) 0.0033
82 38/14 T 0.0188 (ZF=a¥ ) 0.0188
83 38/15 T 0.0319 (FFaT ) 0.0319
84 38/9 T 0.0184 (ZFa¥) 0.0184
85 41/18 T 0.0051 (FFa% ) 0.0051
86 41/20 UER] 0.0202 (FFaT ) 0.0202
87 41/24 iR 0.0169 (FFaT ) 0.0169
88 41/25 T 0.0025 (FFa7 ) 0.0025
89 41/26 T 0.0065 (FFTT ) 0.0065
90 41/32 T 0.0151 (FFaT ) 0.0151
91 43/11 T 0.0146 (FFaT ) 0.0146
92 43/12 T 0.0107 (FF47) 0.0107
93 43/14 T 0.0064 (FFaT ) 0.0064
94 43/27 iR 0.0016 (FFaT ) 0.0016
95 43/28 T 0.0024 (FFaT ) 0.0024
96 47 EEEY 0.0582 (ZFTT ) 0.0582
97 6/10 T 0.0228 (%7 ) 0.0228
08 6/11 T 0.0048 (ZFa7 ) 0.0048
99 6/13 SR] 0.0065 (FFI ) 0.0065
100 6/2 T 0.0051 (Z&aT ) 0.0051
101 6/5 T 0.0135 (FFaT ) 0.0135
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102 6/8 IGEl iR 0.0244 (Z#7) 0.0244
103 6/9 BEL T 0.0405 (FFa7 ) 0.0405
104 7/3 EEL T 0.0521 (Z%a7 ) 0.0521
105 8/2 IEEL T 0.0488 (ZFa7 ) 0.0488
UEEIKIE R BRI

106 14/7 IGEl iR 0.0022 (3#7 ) 0.0022
107 17 BEL TET 0.0127 (Z%47 ) 0.0127
108 19/3 EEL ECA 0.0067 (Z%47 ) 0.0067
109 21 LTS ERE 0.0158 (ZFAT ) 0.0158
WEEIKICHEII K

110 13/12 IGELl EES 0.0039 (F#a7 ) 0.0039
111 13/13 REL EEA 0.0072 (FFa7 ) 0.0072
112 13/2C3 IGEl iR 0.0025 (%7 ) 0.0025
113 13/2D REL EEA 0.0025 (FFa7 ) 0.0025
114 13/3 REL T 0.0383 (FFa7 ) 0.0383
115 13/5 EEL ELA 0.0078 (ZFa7 ) 0.0078
116 17/4 REL T 0.0886 (ZFa7 ) 0.0886
117 17/6 IGEl iR 0.0125 (37 ) 0.0125
118 18/2 BEL T 0.1328 (FFaT ) 0.1328
119 19 BEL T 0.0459 (FFaT ) 0.0459
120 3/3 BELI T 0.0025 (ZFa7 ) 0.0025
121 3/4 GREARA] IERSE 0.0072 (FFaT ) 0.0072
122 3/5 BELI ELA 0.0023 (ZFa7 ) 0.0023
123 317 BEL EEA 0.002 (F%¥) 0.002
124 3/8 BEL EEA 0.0078 (FFa% ) 0.0078
125 49/2 BEL T 0.0035 (ZFT7 ) 0.0035
126 49/29 BEL T 0.2125 (FFaT ) 0.2125
127 49/35 BEL T 0.0034 (ZFT7 ) 0.0034
128 49/36 IREL T 0.0159 (Z&a7 ) 0.0159
129 49/39 BEL ULER] 0.0075 (FFa% ) 0.0075




[T &% 3(ii)]

HILT T TSIA . AHTYTL

130 49/40A T 0.0084 (Z%47 ) 0.0084
131 49/42 T 0.0243 (FF47) 0.0243
132 49/43 T 0.025 (3#7) 0.025
133 49/44 T 0.0243 (FF47) 0.0243
134 49/48 UER] 0.0025 (FF47 ) 0.0025
135 49/55 T 0.0032 (Z%a7 ) 0.0032
136 51/14 T 0.0073 (FFa7 ) 0.0073
137 51/15 T 0.0025 (ZFa7 ) 0.0025
138 51/16 T 0.0051 (FF47 ) 0.0051
139 51/2 T 0.0025 (FFa7 ) 0.0025
140 51/23 T 0.0304 (ZFa¥ ) 0.0304
141 51/4A T 0.0062 (FFa7 ) 0.0062
142 51/4B SR 0.0054 (%37 ) 0.0054
143 77/5 T 0.018 (F%¥) 0.018
144 78/6 T 0.0032 (FFa7 ) 0.0032
T T AT TSAgedt

145 27/1A T 0.0196 (FFaT ) 0.0196
146 27/1B T 0.0024 (ZFTT ) 0.0024
147 27/2A T 0.2309 (FFaT ) 0.2309
148 27/3B T 0.0062 (FFaT ) 0.0062
149 27/4 iR 0.0169 (FFaT ) 0.0169
150 29/1 T 0.0358 (FFa7 ) 0.0358
151 29/13 iR 0.0012 (F%aT ) 0.0012
152 29/14 T 0.0062 (FFa7 ) 0.0062
153 29/15 T 0.0047 (FFaT ) 0.0047
154 29/8 iR 0.2203 (a7 ) 0.2203
155 32/1 T 0.0037 (Z%47 ) 0.0037
156 33/3 SR 0.1045 (F%aT ) 0.1045
T T AT Rt

157 77 ER3EN 0.4932 (TFaT) 0.4932
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T T ATH: FeATgeet T

158 11/12 BEL T 0.0073 (FFa% ) 0.0073
159 11/13 EEL T 0.0253 (Z%a7 ) 0.0253
160 11/14 IEEL T 0.0177 (FFa% ) 0.0177
161 11/31 IEEL T 0.0181 (FFa% ) 0.0181
162 11/32 BEL T 0.0278 (Z%47 ) 0.0278
163 11/33 BEL T 0.0607 (FFa% ) 0.0607
164 11/34 IGELl T 0.0961 (37 ) 0.0961
165 11/35 IEEL T 0.0759 (FFa7 ) 0.0759
166 11/45 REL T 0.0078 (FFa% ) 0.0078
167 11/48 IGEl iR 0.0061 (347 ) 0.0061
T FT AT HETATSG

168 1/4 EEL T 0.01 (FFAX) 0.01
169 2/1 REL T 0.0189 (FFa% ) 0.0189
170 5/11 REL EEA 0.0455 (ZFa7 ) 0.0455
171 5/12 IGELl EES 0.0809 (%7 ) 0.0809
172 5/13 REL EEA 0.1012 (FFaT ) 0.1012
173 5/14 REL ELA 0.1012 (FFaT) 0.1012
174 5/15 BEL EEA 0.1872 (FFaT ) 0.1872
175 5/16 BEL EEA 0.1416 (FFaT ) 0.1416
176 5/17 BEL ELA 0.1012 (FFaT) 0.1012
177 5/18 BEL EEA 0.1012 (FFAT ) 0.1012
178 5/19 BELI ELA 0.1416 (FFaT) 0.1416
179 5/1B BEL EEA 0.0329 (FFa7 ) 0.0329
180 5/20 BEL EEA 0.1189 (FFaT ) 0.1189
181 56/2A IGEl iR 0.0717 (347 ) 0.0717
182 56/5 IGEl iR 0.0202 (3#7 ) 0.0202
183 58/11 IGEl iR 0.1002 (%47 ) 0.1002
184 58/12 IREL T 0.0025 (ZFa7 ) 0.0025
185 58/13 BEL T 0.0074 (FFaT ) 0.0074




[T &% 3(ii)]

HILT T TSIA . AHTYTL

186 58/18 T 0.008 (Fa¥) 0.008
187 58/7 T 0.0012 (FF47) 0.0012
188 58/8 T 0.0113 (Z%a7 ) 0.0113
189 58/9 T 0.0113 (FF47) 0.0113
190 62 SIR] 0.0194 (FFa¥) 0.0194
191 9/5 T 0.0037 (Z%47 ) 0.0037
e T AT TH.ATRAgeA

192 26/1 iR 0.0054 (%7 ) 0.0054
193 26/6 T 0.0478 (ZFa7 ) 0.0478
e T ATH: gearged

194 20/2 T 0.0131 (ZFa¥) 0.0131
195 20/3 T 0.04 (FF7¥) 0.04
196 20/4 T 0.0194 (ZFa¥) 0.0194
197 23/8 T 0.008 (Z&¥ ) 0.008
T T ATH: TGt

198 19/1 T 0.0095 (FFaT ) 0.0095
199 19/10 T 0.0163 (FFa7 ) 0.0163
200 19/11 T 0.0058 (FFTT ) 0.0058
201 19/12 T 0.0049 (FFaT ) 0.0049
202 19/13 T 0.0073 (FFaT ) 0.0073
203 19/15 T 0.0051 (ZFa¥ ) 0.0051
204 19/3 T 0.0124 (FFaT ) 0.0124
205 19/4 T 0.0339 (FFa¥) 0.0339
206 19/9 T 0.0025 (FFa7 ) 0.0025
207 28/5 EEA 0.004 (Z&7¥) 0.004
208 3/1 SR] 0.0078 (FFT¥ ) 0.0078
209 3/2 T 0.0304 (Z%47 ) 0.0304
210 3/3 SR] 0.0109 (FFIT ) 0.0109
211 3/4 T 0.004 (3#7) 0.004
212 4 ER3EN 0.0275 (FFaT ) 0.0275
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213 5/1 EEL T 0.0095 (ZFa7 ) 0.0095
214 5/2 BEL T 0.0101 (FFaT ) 0.0101
215 5/8 EEL T 0.0286 (247 ) 0.0286
216 6/2 IEEL T 0.004 (Z&7¥) 0.004
217 60/4 IGEl UEG] 0.007 (%37 0.007
218 61/1 EEL UER] 0.0148 (247 ) 0.0148
219 61/2A BEL UER] 0.0292 (FFa7 ) 0.0292
220 62/2 IGELl T 0.0062 (%7 ) 0.0062
221 62/3 IEEL T 0.0038 (FFa7 ) 0.0038
222 69/1 REL T 0.1046 (FFa7 ) 0.1046
223 70/2 EEL EEA 0.0169 (ZFaT ) 0.0169
224 70/21 REL EEA 0.0284 (FFa7 ) 0.0284
225 70/25 EEL EEA 0.0126 (ZFaT ) 0.0126
226 70/26 REL EEA 0.0025 (FFa7 ) 0.0025
227 70/33 REL EEA 0.0105 (FFa% ) 0.0105
228 70/36 EEL ELA 0.0239 (ZFA7 ) 0.0239
229 70/3A REL EEA 0.0113 (FFaT ) 0.0113
230 70/3B BELI ELA 0.0025 (ZFa7 ) 0.0025
231 70/3C BEL EEA 0.0199 (FFaT ) 0.0199
232 70/5 BEL EEA 0.0025 (FFaT ) 0.0025
233 70/7 BELI ELA 0.0297 (Z%a7 ) 0.0297
234 75/1A BEL T 0.0023 (FFaT ) 0.0023
235 75/2 BELI T 0.0026 (ZFT7 ) 0.0026
236 75/3 BEL T 0.0417 (FFAT) 0.0417
237 7611 IGELl T 0.0106 (37 ) 0.0106
238 771 IGEl iR 0.01 (F%aT) 0.01
239 77/2 RELl T 0.0346 (247 ) 0.0346
240 8/1 RELl T 0.0708 (Z%a7 ) 0.0708
241 88 GREARAS ERSE 0.0049 (ZFI7 ) 0.0049
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242 9/3 IGELl ST 0.018 (37 0.018

AT T ATH: AEH QT

243 9/5 IGEl UEG] 0.0153 (gFaT) 0.0153
Total 8.3238

[®T. §. CNH/TA-4/AE-1/NH-173/3(a)/3A]
g FHET, ATaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 27th February, 2026

S.0. 1072(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/four laning etc.,), maintenance, management and operation of NH373 in the stretch of land from Km. 87.280
(Near Chikknahalli) to Km. 97.580 (Near Hullahalli) in the district of HASSAN in the state of KARNATAKA, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, AC Hassan, Sub - Division, Hassan in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling within the stretch of land from
Km. 87.280 (Near Chikknahalli) to Km. 97.580 (Near Hullahalli) of NH373 in the district of HASSAN in the state

of KARNATAKA

State: KARNATAKA ||District: HASSAN |
Sl. No. |[|Survey/Plot Number|[ Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

L 1 | 2 | 3 L4 5 | 6 |
|Taluk: Hole Narsipur |
|[Village: Chikknahalli |
I |l66/1 |[Private ||Dry || 0.0076 (Hectare )|| 0.0076|
B |l66/11 ||Private [INAK | 0.0519 (Hectare )| 0.0519]
B |l66/12 |[Private |[Dry [ 0.0051 (Hectare )| 0.0051]
l4 |l66/2 |[Private ||Dry || 0.1495 (Hectare )|| 0.1495|
5 |l66/3 ||Private |[Dry | 0.0025 (Hectare )|| 0.0025]
l6 ||66/4 ||Private |IDry | 0.0025 (Hectare )| 0.0025|
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7 |l66/5 |[Private |IDry || 0.0051 (Hectare )|| 0.0051]|
B ll66/7 |[Private |IDry || 0.0022 (Hectare )|| 0.0022|
|9 “66/8 ||Government “Kharabu || 0.002 (Hectare )|| 0.002|
|Village: Hirebelaguli |
10 ||16/1 ||Private ||Dry | 0.1113 (Hectare )| 0.1113]
11 |[17/6 ||Private |[Wet | 0.0207 (Hectare )|| 0.0207|
[12 1778 |[Private |IDry [ 0.0176 (Hectare )| 0.0176]
13 302 ||Private ||Dry || 0.0084 (Hectare )|| 0.0084|
14 3073 ||Private |[Dry | 0.0279 (Hectare )| 0.0279]
15 |[30/4 ||Private |[Dry | 0.0123 (Hectare )| 0.0123]
16 31/1A ||Private ||Dry || 0.0099 (Hectare )|| 0.0099)|
[17 |l43/2A ||Private |[Dry | 0.0051 (Hectare )| 0.0051|
18 14373 ||Private |IDry || 0.0019 (Hectare )|| 0.0019)|
19 |l43/4A ||Private ||IDry | 0.0071 (Hectare )| 0.0071]
120 |l44/1 ||Private |IDry | 0.0058 (Hectare )| 0.0058|
21 |l45/13 ||Private ||Dry || 0.0061 (Hectare )| 0.0061]|
[22 |l45/14 ||Private ||IDry | 0.0069 (Hectare )| 0.0069|
23 |l45/2 ||Private |IDry | 0.0303 (Hectare )| 0.0303]
124 |l45/3B ||Private ||Dry || 0.0065 (Hectare )|| 0.0065|
25 |l45/4 ||Private ||IDry | 0.0054 (Hectare )| 0.0054]
126 |l45/5 ||Private |IDry I 0.003 (Hectare )| 0.003|
127 |l45/6B ||Private ||Dry I 0.006 (Hectare )| 0.006]
28 |l45/8 ||Private ||IDry | 0.0015 (Hectare )|| 0.0015]
129 |lor16 ||Private || Wet | 0.0081 (Hectare )| 0.0081]
130 llo/6 ||Private |[Wet || 0.0051 (Hectare )|| 0.0051]|
131 |lo8 ||Private |[Wet I 0.005 (Hectare )| 0.005|
[32 |lor9 ||Private ||Wet | 0.0131 (Hectare )| 0.0131]
|Village: Shivapura |
133 [11/10 ||Private ||IDry | 0.0034 (Hectare )|| 0.0034]
[34 [11/19 ||Private |IDry | 0.0069 (Hectare )| 0.0069)|
135 [11/4A |[Private |[Wet | 0.0029 (Hectare )|| 0.0029)|
136 [[11/9 ||Private ||IDry I 0.01 (Hectare )| 0.01]
37 |[14/1 ||Private |IDry | 0.0095 (Hectare )| 0.0095|
138 [14/31 |[Private |IDry || 0.0016 (Hectare )|| 0.0016|
139 |[14/6 ||Private ||IDry | 0.0044 (Hectare )|| 0.0044]
40 |[15/1 ||Private |IDry I 0.008 (Hectare )| 0.008|
[41 2o/t |[Private |[Dry I 0.0038 (Hectare )| 0.0038]
42 |[2012 ||Private |[Dry | 0.0093 (Hectare )| 0.0093)|
[43 [ar21 |[Private |[Dry [ 0.0556 (Hectare )| 0.0556]
[4 4126 |[Private |[Dry I 0.0025 (Hectare )| 0.0023]
l45 |l4/4 ||Private |[Dry | 0.1467 (Hectare )|| 0.1467|
[46 |[ars |[Private |[Dry [ 0.2327 (Hectare )| 0.2327]
47 | |[Private |IDry || 0.0405 (Hectare )|| 0.0405|
l48 |l4/7 ||Private |[Dry | 0.1214 (Hectare )|| 0.1214]
49 |l4/8 ||Private |[Dry | 0.0632 (Hectare )| 0.0632]
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|Village: Chikkabyagathavalli |

50 30/2B |[Private |IDry || 0.0102 (Hectare )| 0.0102|
51 [35/1 ||Private |[Dry | 0.0142 (Hectare )| 0.0142]
|52 |35/3 ||Private |[Dry | 0.0067 (Hectare )| 0.0067|
53 38 ||Private ||Dry || 0.0947 (Hectare )|| 0.0947|
|54 391 ||Private |[Wet || 0.0466 (Hectare )|| 0.0466|
[s5 llao/1 |[Private |IDry [ 0.0473 (Hectare )| 0.0473]
|56 ||46/2 ||Private ||Wet || 0.0214 (Hectare )|| 0.0214|
57 |l46/3 ||Private |[Wet [ 0.04 (Hectare )| 0.04]
|58 |l48/1 ||Private ||Garden || 0.0252 (Hectare )|| 0.0252]
59 |l49/8 ||Private ||Dry || 0.1922 (Hectare )|| 0.1922|
|6O “49/9 ||Private ”Dry || 0.0809 (Hectare )” 0.0809|
l61 ll97/11 ||Private |[Wet I 0.005 (Hectare )| 0.005]
l62 |l97/12 ||Private ||IDry | 0.0096 (Hectare )| 0.0096|
63 |l97/8 ||Private |IDry | 0.0017 (Hectare )| 0.0017|
l64 ||98/2 ||Private |[Wet || 0.0383 (Hectare )|| 0.0383)|
l65 ||o8/4 ||Private ||IDry | 0.0371 (Hectare )|| 0.0371]
l66 |l98/5 ||Private |IDry | 0.0202 (Hectare )| 0.0202]
l67 ||98/8 ||Private ||Dry || 0.0063 (Hectare )| 0.0063)|
|Village: Sankanahalli |
l68 |[1/17 ||Private |IDry | 0.0069 (Hectare )| 0.0069)|
69 21 ||Private ||Dry || 0.0054 (Hectare )|| 0.0054|
[70 |[2/8 ||Private ||IDry | 0.0113 (Hectare )| 0.0113]
71 |l2/9 ||Private |IDry | 0.0016 (Hectare )| 0.0016|
|72 ||30 ||G0vernment ||Kharabu || 1.0952 (Hectare )” 1.0952|
73 |[31/4 ||Private ||IDry | 0.0076 (Hectare )|| 0.0076|
74 |[B1/8 ||Private |IDry | 0.0046 (Hectare )| 0.0046|
75 33/13 |[Private ||IDry || 0.0582 (Hectare )|| 0.0582)|
76 [33/5 ||Private ||IDry | 0.0261 (Hectare )| 0.0261]
[77 |[34/1 ||Private |IDry | 0.0153 (Hectare )| 0.0153]
78 34/11 |[Private ||IDry | 0.0162 (Hectare )|| 0.0162)|
79 |[34/5 ||Private ||IDry | 0.0025 (Hectare )|| 0.0025]
80 |[34/6 ||Private |IDry | 0.0032 (Hectare )| 0.0032]
81 34/7 |[Private |IDry || 0.0033 (Hectare )| 0.0033)|
82 |[38/14 ||Private ||IDry | 0.0188 (Hectare )| 0.0188|
83 |[38/15 ||Private |IDry | 0.0319 (Hectare )| 0.0319]
[84 3879 |[Private |[Dry [ 0.0184 (Hectare )| 0.0184]
85 |l41/18 ||Private |[Dry | 0.0051 (Hectare )| 0.0051|
86 |l41/20 ||Private ||Garden | 0.0202 (Hectare )| 0.0202|
[87 41724 |[Private |[Dry I 0.0169 (Hectare )| 0.0169)]
88 |l41/25 ||Private |[Dry | 0.0025 (Hectare )|| 0.0025]
[89 41726 |[Private |[Dry [ 0.0065 (Hectare )| 0.0065]
90 |l41/32 |[Private |IDry || 0.0151 (Hectare )| 0.0151]
o1 |l43/11 ||Private |[Dry | 0.0146 (Hectare )|| 0.0146|

92 |l43/12 ||Private |[Dry | 0.0107 (Hectare )| 0.0107|
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93 |l43/14 |[Private |IDry || 0.0064 (Hectare )|| 0.0064|
94 14327 |[Private |IDry || 0.0016 (Hectare )|| 0.0016|
[os 43728 |[Private |IDry [ 0.0024 (Hectare )| 0.0024]
|96 “47 ||Government “Kharabu || 0.0582 (Hectare )|| 0.0582|
97 ll6/10 ||Private ||Dry || 0.0228 (Hectare )|| 0.0228)|
[og ller11 |[Private |IDry [ 0.0048 (Hectare )| 0.0048]
o9 lle/13 |[Private |IDry [ 0.0065 (Hectare )| 0.0065]
[100 ll6/2 ||Private ||Dry || 0.0051 (Hectare )|| 0.0051]|
101 |l6/5 ||Private |[Dry | 0.0135 (Hectare )| 0.0135]
02 les |[Private |IDry [ 0.0244 (Hectare )| 0.0244]
103 ll6/9 ||Private ||Dry || 0.0405 (Hectare )|| 0.0405|
[104 |[7/3 ||Private |[Dry | 0.0521 (Hectare )| 0.0521]
1105 |82 ||Private |IDry || 0.0488 (Hectare )|| 0.0488)|
|Village: Dakshinanala |
[106 |[14/7 ||Private |IDry | 0.0022 (Hectare )| 0.0022]
[107 17 ||Private ||Garden || 0.0127 (Hectare )| 0.0127|
108 |[19/3 ||Private || Wet | 0.0067 (Hectare )| 0.0067|
[109 [l21 ||Government  |[Kharabu | 0.0158 (Hectare )| 0.0158|
|Village: Krishnapura |
110 |[13/12 ||Private || Wet | 0.0039 (Hectare )| 0.0039)|
111 |[13/13 ||Private || Wet | 0.0072 (Hectare )|| 0.0072]
112 l132C3 ||Private ||Dry || 0.0025 (Hectare )| 0.0025|
[113 |[13/2D ||Private || Wet | 0.0025 (Hectare )|| 0.0025|
[114 |[13/3 ||Private |IDry | 0.0383 (Hectare )| 0.0383]
115 13/5 ||Private |[Wet || 0.0078 (Hectare )| 0.0078)|
116 |[17/4 ||Private ||IDry | 0.0886 (Hectare )| 0.0886|
[117 |[17/6 ||Private |IDry | 0.0125 (Hectare )| 0.0125]
118 182 |[Private ||IDry || 0.1328 (Hectare )|| 0.1328)|
[119 |[19 ||Private ||IDry | 0.0459 (Hectare )| 0.0459|
[120 |[3/3 ||Private |IDry | 0.0025 (Hectare )| 0.0025]
[121 ||3/4 ||Government  |[Kharabu | 0.0072 (Hectare )|| 0.0072|
[122 |[3/5 ||Private |[Wet | 0.0023 (Hectare )|| 0.0023]
[123 |[3/7 ||Private ||Wet I 0.002 (Hectare )| 0.002]
[124 |38 |[Private |[Wet || 0.0078 (Hectare )|| 0.0078)|
[125 |l49/2 ||Private ||IDry | 0.0035 (Hectare )| 0.0035|
[126 |[49/29 ||Private |IDry | 0.2125 (Hectare )| 0.2125]
[127 149135 |[Private ||IDry || 0.0034 (Hectare )|| 0.0034|
128 |l49/36 ||Private |[Dry | 0.0159 (Hectare )| 0.0159]
[129 |l49/39 ||Private ||Garden | 0.0075 (Hectare )| 0.0075|
130 ||49/40A |[Private ||IDry || 0.0084 (Hectare )|| 0.0084|
[131 |l49/42 ||Private |[Dry | 0.0243 (Hectare )|| 0.0243]
[132 |l49/43 ||Private |[Dry I 0.025 (Hectare )| 0.025]
133 ||l49/44 |[Private |IDry || 0.0243 (Hectare )|| 0.0243)|
[134 |l49/48 ||Private |[Garden | 0.0025 (Hectare )|| 0.0025]
135 |l49/55 ||Private |[Dry | 0.0032 (Hectare )| 0.0032]
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[136 51/14 |[Private |IDry | 0.0073 (Hectare )|| 0.0073)|
137 ||51/15 |[Private |IDry || 0.0025 (Hectare )| 0.0025|
138 |[51/16 ||Private |[Dry | 0.0051 (Hectare )| 0.0051|
1139 |l51/2 ||Private |[Dry | 0.0025 (Hectare )| 0.0025|
[140 ||51/23 ||Private ||Dry || 0.0304 (Hectare )|| 0.0304|
[141 |[514A |[Private |IDry [ 0.0062 (Hectare )| 0.0062]
142 |[514B |[Private |IDry [ 0.0054 (Hectare )| 0.0054]
143 [77/5 ||Private ||Dry I 0.018 (Hectare )| 0.018]
[1as |[78/6 |[Private |IDry [ 0.0032 (Hectare )| 0.0032]
|Village: Gadenahalli |
145 27/1A ||Private ||Dry || 0.0196 (Hectare )|| 0.0196|
[l46  |p7/1B |[Private |IDry [ 0.0024 (Hectare )| 0.0024]
147 2724 ||Private |IDry | 02309 (Hectare )|| 0.2309)|
148 |[27/3B ||Private ||IDry | 0.0062 (Hectare )| 0.0062]
149 |[27/4 ||Private |IDry | 0.0169 (Hectare )| 0.0169]
150 l29/1 ||Private ||Dry || 0.0358 (Hectare )|| 0.0358)
151 |l29/13 ||Private ||IDry | 0.0012 (Hectare )| 0.0012
[152 |[29/14 ||Private |IDry | 0.0062 (Hectare )| 0.0062]
153 |l29/15 ||Private ||Dry || 0.0047 (Hectare )|| 0.0047|
[154 |[29/8 ||Private ||IDry | 02203 (Hectare )| 0.2203]
155 |[32/1 ||Private |IDry | 0.0037 (Hectare )| 0.0037|
156 3313 ||Private ||Dry || 0.1045 (Hectare )|| 0.1045)|
|Village: Chikkchagahalli |
[157 |[77 ||Government  |[Kharabu | 0.4932 (Hectare )| 0.4932)]
|Village: Mallenahalli |
[158 [11/12 ||Private ||IDry | 0.0073 (Hectare )| 0.0073]
[159 [11/13 ||Private |IDry | 0.0253 (Hectare )| 0.0253]
[160 11/14 |[Private ||IDry | 0.0177 (Hectare )| 0.0177|
l161 [11/31 ||Private ||IDry | 0.0181 (Hectare )| 0.0181]
[162 |[11/32 ||Private |IDry | 0.0278 (Hectare )| 0.0278]
l163 |11/33 |[Private ||IDry | 0.0607 (Hectare )|| 0.0607|
[164 |[11/34 ||Private ||IDry | 0.0961 (Hectare )| 0.0961|
165 |[11/35 ||Private |IDry | 0.0759 (Hectare )| 0.0759]
l166 ||11/45 |[Private |IDry || 0.0078 (Hectare )|| 0.0078)|
[167 |[11/48 ||Private ||IDry | 0.0061 (Hectare )| 0.0061|
|Village: Kongalabeedu |
168 ||1/4 ||Private ||IDry I 0.01 (Hectare )| 0.01]
[169 |l2/1 ||Private |[Dry | 0.0189 (Hectare )| 0.0189]
[170 |Is/11 ||Private |[Wet | 0.0455 (Hectare )| 0.0455)|
(71 |52 |[Private [[Wet I 0.0809 (Hectare )| 0.0809)]
[172 |l5/13 ||Private |[Wet | 0.1012 (Hectare )|| 0.1012]
[173 ||5/14 ||Private |[Wet | 0.1012 (Hectare )|| 0.1012]
[174 ||5/15 |[Private ||Wet || 0.1872 (Hectare )|| 0.1872|
[175 |l5/16 ||Private |[Wet | 0.1416 (Hectare )|| 0.1416]

[176 |Is/17 ||Private |[Wet | 0.1012 (Hectare )| 0.1012]
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[177 ||5/18 |[Private |[Wet || 0.1012 (Hectare )|| 0.1012|
|178 ||5/19 ||Private ||Wet || 0.1416 (Hectare )|| 0.1416|
[179 |ls/1B ||Private |[Wet | 0.0329 (Hectare )| 0.0329]
180 |l5/20 ||Private [[Wet || 0.1189 (Hectare )|| 0.1189]
181 ||56/2A ||Private ||Dry | 0.0717 (Hectare )| 0.0717]
182 |I56/5 ||Private |[Dry | 0.0202 (Hectare )| 0.0202]
183 |ls8/11 ||Private |[Dry | 0.1002 (Hectare )| 0.1002]
[184 ||58/12 ||Private ||Dry || 0.0025 (Hectare )|| 0.0025|
185 |Is8/13 ||Private |[Dry | 0.0074 (Hectare )| 0.0074]
[186  |[s8/18 |[Private |IDry [ 0.008 (Hectare )| 0.008]
187 ||58/7 ||Private ||Dry || 0.0012 (Hectare )| 0.0012|
188 |58/8 ||Private |[Dry | 0.0113 (Hectare )| 0.0113]
[189 ||58/9 ||Private |IDry || 0.0113 (Hectare )| 0.0113)|
190 |l62 ||Private ||IDry | 0.0194 (Hectare )|| 0.0194]
[191 |lo/5 ||Private |IDry | 0.0037 (Hectare )| 0.0037|
|Village: S.Ankanahalli |
[192 |[26/1 ||Private ||IDry | 0.0054 (Hectare )| 0.0054]
[193 |l26/6 ||Private |IDry | 0.0478 (Hectare )| 0.0478]
|Village: Hullahalli |
[194 |[20/2 ||Private ||IDry | 0.0131 (Hectare )| 0.0131]
[195 |l20/3 ||Private |IDry I 0.04 (Hectare )| 0.04]
[196 |l20/4 ||Private ||Dry || 0.0194 (Hectare )|| 0.0194|
[197 |[23/8 ||Private ||IDry I 0.008 (Hectare )| 0.008|
[Village: Aichanahalli |
198 1971 ||Private ||Dry || 0.0095 (Hectare )|| 0.0095|
[199 |[19/10 ||Private ||IDry | 0.0163 (Hectare )| 0.0163]
200 |[19/11 ||Private |IDry | 0.0058 (Hectare )| 0.0058|
1201 ll19/12 |[Private ||IDry | 0.0049 (Hectare )|| 0.0049)|
202 |[19/13 ||Private ||IDry | 0.0073 (Hectare )| 0.0073]
203 |[19/15 ||Private |IDry | 0.0051 (Hectare )| 0.0051]
1204 1973 |[Private ||IDry || 0.0124 (Hectare )| 0.0124|
205 |[19/4 ||Private ||IDry | 0.0339 (Hectare )| 0.0339]
1206 |[19/9 ||Private |IDry | 0.0025 (Hectare )| 0.0025]
1207 |28/5 |[Private |[Wet I 0.004 (Hectare )| 0.004|
208 |[3/1 ||Private ||IDry | 0.0078 (Hectare )|| 0.0078]
209 |32 ||Private |IDry | 0.0304 (Hectare )| 0.0304]
Rio |5 |[Private |[Dry I 0.0109 (Hectare )| 0.0109)]
[211 |[3/4 ||Private |[Dry [ 0.004 (Hectare )| 0.004]
|212 ||4 ||G0vernment ||Kharabu || 0.0275 (Hectare )” 0.0275|
R |[Private |[Dry I 0.0095 (Hectare )| 0.0093]
[214 |l5/2 ||Private |[Dry | 0.0101 (Hectare )| 0.0101]
215 |I5/8 ||Private |[Dry | 0.0286 (Hectare )| 0.0286|
216 |l6/2 |[Private |IDry I 0.004 (Hectare )| 0.004|
[217 |l60/4 ||Private |[Garden [ 0.007 (Hectare )| 0.007|
218 |l61/1 ||Private ||Garden | 0.0148 (Hectare )| 0.0148]
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219 l612A |[Private ||Garden | 0.0292 (Hectare )| 0.0292|
220 |l62/2 |[Private |IDry || 0.0062 (Hectare )|| 0.0062|
21 o2 |[Private |IDry [ 0.0038 (Hectare )| 0.0038]
2 leont |[Private |IDry [ 0.1046 (Hectare )| 0.1046]
223 702 ||Private || Wet || 0.0169 (Hectare )| 0.0169)|
[224 |[70/21 ||Private |[Wet || 0.0284 (Hectare )| 0.0284]
225 |[70/25 ||Private [[Wet || 0.0126 (Hectare )|| 0.0126|
1226 7026 ||Private || Wet || 0.0025 (Hectare )|| 0.0025|
[227 |[70/33 ||Private |[Wet | 0.0105 (Hectare )| 0.0105]
228 |[70/36 ||Private |[Wet || 0.0239 (Hectare )|| 0.0239|
[229 [70/3A ||Private || Wet || 0.0113 (Hectare )| 0.0113)|
230 |[703B ||Private |[Wet | 0.0025 (Hectare )|| 0.0025]
231 l70/3C ||Private |[Wet | 0.0199 (Hectare )| 0.0199|
232 |[70/5 ||Private || Wet | 0.0025 (Hectare )|| 0.0025|
233 |[70/7 ||Private || Wet | 0.0297 (Hectare )| 0.0297|
234 7514 ||Private ||Dry || 0.0023 (Hectare )|| 0.0023)|
235 |[75/2 ||Private ||IDry | 0.0026 (Hectare )| 0.0026|
236 |[75/3 ||Private |IDry | 0.0417 (Hectare )| 0.0417|
237 [76/1 ||Private ||Dry || 0.0106 (Hectare )|| 0.0106|
238 |[77/1 ||Private ||IDry I 0.01 (Hectare )| 0.01]
239 |[77/2 ||Private |IDry | 0.0346 (Hectare )| 0.0346|
1240 |l8/1 ||Private ||Dry || 0.0708 (Hectare )|| 0.0708)|
|241 ||88 ||Government ||Kharabu || 0.0049 (Hectare )|| 0.0049|
242 |lo/3 ||Private |IDry I 0.018 (Hectare )| 0.018|
|Village: Lakshmipura |
[243 |lo/s ||Private ||Garden | 0.0153 (Hectare )| 0.0153]
| Total| 8.3238)|
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